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12.58 hrs
[English)

EXPLANATORY STATEMENT SHOWING REASONS
FOR IMMEDIATE LEGISLATION BY THE CONSTITUTION
(SCHEDULED TRIBES) ORDER (AMENDMENT)
ORDINANCE, 1996

THE MINISTER OF STATE IN THE MINISTRY OF
WELFARE (SHRI K.V. THANGKA BALU): On behalf of Shri
Sitaram Kesri: Sir, | beg to lay on the Table an explanatory
statement (Hindi and English versions) showing reasons for
immediate legislation by the Constitution (Scheduled Tribes)
Order (Amendment) Ordinance, 1996.

[Placed in Library See. No. LT 9098/96.]

12.58 '/, hrs

[English]
PUBLIC ACCOUNTS COMMITTEE

Hundred and Fourteenth, Hundred, and Fifteenth and
Hundred and Sixteenth Reports

SHRIRAMNAIK (BOMBAY NORTH): Sir, | beg to present
the following Reports (Hindi and English versions) of the Public
Accounts Committee (Tenth Lok Sabha).

(1) Hundred and fourteenth Report on Action Taken on
83rd Report of Public Accounts Committee (Tenth Lok
Sabha) on Customs Receipts - Loss of revenue dueto
non-availability of a provision in the Act.

2 Hundred and fifteenth Report on Action Taken on 92nd
Report of Public Accounts Committee (Tenth Lok
Sabha) on Import of life-expired ammunition.

(3) Hundred and Sixteenth Report on Action Taken on
98th Report of Public Accounts Committee (Tenth Lok
Sabha) on Union Excise Duties - System defects in
working of Chief Accouniing Offices.

12.59 hrs

[English]
MATTER UNDER RULE 377

(U] Need to Check Violation of Human Rights
in the Country

PHALGUNA 10, 1917 (SAKA)
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SHRI JAGMEET SINGH BRAR (Faridkot): Sir, of late,
incidents of violation of Human Rights have been onincrease in
the country. Recently, a very famous and intemationally known
Punjabi folk singer, Shri Dilshad Akhtar, was allegedly killed in
the presence ofthousands of people. This killing has sentshock
waves all over the countryinthe minds of artists, singers, poets,
writers and eminent personalities of India. Cinema,
social and cultural organisations have also condemned this
cold-blooded murder.

| request the Union Government to ensure that the guilty
and responsible persons involved in this killing are punished
according to the rule of law.

13.00 hrs
[Translation)

(i) Need to Allocate' more Electricity to
Haryana from Central Pool

SHRIJANGBIR SINGH (Bhiwani): Mr. Speaker, Sir, through
you | would like to draw the attention of the Central Government
towards the power crisis in Haryana, especially in my
Parliamentary Constituency Bhiwani. Haryana Government is
unable to produce sufficient power due to its limited resources.
Duetothe shortage of Coal and some othertechnical difficulties
the thermal power plants located at Faridabad, Yamunanagar
and Panipat are not generating electricity to their full capacity.
Haryana is an agricultural state. The State Govemnment is
providing 60 percent of total consumption of electricity tofarmers.
The State have a total capacity of generating 2377 Megawatt
electricity. Due to power cutthe agriculture and industrial sector
have been adversely affected. Farming in Badhda, Dadri,
Loharu and Sakhnali area of my Parliamentary Constituency
depends upon tubewells. Level of underground water is 280 ft.
low here. Today this state requires additional 1500 Megawatt
electricity urgently.

|, therefore, urge upon the Government that in view of the
requirement of the State additional 1500 MW electricity should
be immediately provided from Central pool so that the farmers
of the State could be saved from power crisis.

(iii) Need to Provide Adequate Operational
Facilities at Rajahmundary Airport, Andhra
Pradesh
[English)

DR.K.V.R.CHOWDARY (Rajahmundry): Sir, Rajahmundry
is a big city in East Godavari district of Andhra Pradesh having
an airport nearby. Vayudoot services used to operate six days
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aweex here. Butfollowing discontinuance of Vayudoot service,

private aircraft VIF usedto gperate three daysinaweek. Butthis

service has also been discontinued due to lack of adequate

facilities dike proper.maintenance-of the runway and other.

factors. .

As the airport is 500 KM away from Hyderabad, and
surrounded by a number of industries , medium Kakinada port
and NGOC etc., | request the Central Government that the
airport be developed and maintained well for the benefit of the
air passengers as there is a-good traffic in this sector of
Rajahmundry. and Hyderabad.

(iv) Need to Declare Indore-Amravati-
Yavatmal-Chandrapur-Durg State Road in
Maharashtra as National Highway.

SHRI SHANTARAM POTDUKHE (Chandrapur): Sir, the
State Goverwnant-of Maharashtra had sent a proposal on 30
July. 1985 to the Gowernment et India for declaring Indore-
Amravali-Yavatmal-Chandrapur-Durg State Road having the
length of 5565 KM as- National Highway. In regponse, the
Government-of dia informed in 1981 that it would not be
possibleto declare this roadas National Highway till Eighth Five
Year Plan was finalisaed. -However, a note of the request was
being taken, -Later; Government of India informed that the

Planning Gommission had made allocation of Rs.2,600 crores .

against the demand of-Rs. 7,830 crores for National Highways
in Eighth Five Year Plan . .

Elghlh Fme Year Plan has been hnahsed and, as such, |

urge upen Gavernment of-India to consider the proposal-of
declaring Indore-Amsavalti-Yuvatmal-Chandrapur-Durg State
Road as-Nationai Htghway consideringthe backwardness aof the
area. v a t

[Transm ~lt

{v} Need for Immediate Shifting of Bone Mills
ﬁ'l'.lm Habl!r(Gl'lazrsbad {U P.) B

DR. RAMESH: CﬂANB TOMAFI‘(Hapur) Sir, local people

are leading an infernal {ife due to the bone mills in Hapur. The -

contaminated water released by these bone mills has polluted
the envirBfelit oftie entire ared. The Whole area stinks ahd
as a reéwil SPh thidarea is fcing a-serious thiédt of spreading
several contagious diseases. Due to this Bad smell social
activities inthisarea have cometoahalt. The publicis agitatirﬁg

1or quite iong for shifting of these bone mills and there is every.
possibility of dn’ bng.oward 1nc:|denl takmg placa there . at ai""'.

time.

FEBRUARY .29, 1896, .

.speaks Bhojpuri.

Mﬂ“efwﬂﬁﬂtf‘.e@?&.z. oo 260

I, therefore, request the Central Government to shift thgsg ga
bone mills immediately so that local peogle could be relieved

from this problem.

(vi) - .Need for Early: Gnushuqnonnfmhn-pmn !
Bareilly, \L.R; : : a2 AT
DA e D e, AT IR LFAHS
SHRI SANTOSH KUMAR _GANGWAR-{BareiIIy]: Sir,
Bareilly is a major important city in Uttar Pradesh. Itis situated
on the National Highway. No.24, mid-day between Delhi and
Lucknow. This is a very busy highway gnd as aresultof which
many serious accidents -take place avery now and then in
Bareilly, and for hours the traffic is helpup. .= - .

The people have been demanding for-a by-pass on this
national highway at Bareilly. It has come to our notice that a
survey is being conducted for a by-pass. Keeping in view the
serious problem of this area, it is my request to the Cendral -
Government that the construction of a by-pass at Bareilly, on
this national highway, should be approved on a priority basis. -

(vii) Need toinclude B-hdibuﬁ Language in the
Eighth Schedule of the Gaastitution of India.

~ SHRIMATIGIRIJA DfEVI (MaharajGanj): Mr. Speaker, Sir,
Bhojpuri is spoken by a large number of people of our country.
This language is spoken not onlyin BiharU.P:and M.P byt also
inmany other states of the country=Mereaveris also one of the
important languages of Nepal, Myanmar, Maurititus, Surinam,
Guyna, Singapore elc. In view of #s importance, Nepal and
Maurititus have-accorded due imporance toiil. In gur country
Bhojpuri is spoken - by 15 crore. p-anpla ﬁ.uefy fifth person

T I ] By A

Apart from -it's, own dialeet,. Bhojpuri.has its own rich
literature, folk songand¢ulture. Fhe 15 crore Bhojpuri speaking
people have contributed a lotin méking Hindia national language.
Till now this language has baenqeither included;in the Eighth
Schedule of the Cmsnwucm nor recognised by the Sahitya
A.kademl coe L E

Therefore, Central Goveﬁhant is requested to include
Bhojpuri in the Eighth Schedtse-of the-Constitution.

Need to Ensure Early Payment of
Sugarcane Growers' dues by the Sugar.
Mills. |,

(v

- SHRL MOKAN. BNGH: «DanriakMs o3paaker. Sir, dour

. _ﬂl.g&rmiils located at Gauri Bazar, ,ﬁ;qramg,ﬁam Kuanyain



